NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

SUPPLEMENTARY CAUSE LIST DATED 20.12.2023 (WEDNESDAY)

10:30 am

CHENNAI BENCH (VIRTUAL MODE)

Click here to join VC

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial), and
Hon’ble Mrs. Shreesha Merla, Member (Technical)

For Withdrawal

S.No.

Case No.

Name of the Parties

Counsel for
Appellants

Counsel for
Respondents

TA No. 204/2021
(Comp App (AT) (Ins)
No. 1160/2019)

State Bank of India &
Anr

Vs

M/s Scotts Garments
Limited & Ors.

Mr. Sanjay Kapur

Ms. Tahura Anzar-
R3
Ms. Sunita Sharma
R4

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

2 Comp App (AT) (CH) Mr Anil Kohli Mr. Abhishek Anand
(Ins) No. 451/2023 Resolution Professional
For Stay For Gvk Gautami
IA No. 1406/2023 Power Limited
For Exemption Vs
IA No. 1405/2023 Krishna Lubricants

For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

3 Comp App. (AT) (CH) P. Mohanraj & 2 Ors Mr.TK Bhaskar Mr. V Mahesh- R3
(Ins) No. 220/2022 Vs Mr. Vipin Warrier
For Stay Axis Bank Limited & 6 R4
IA No. 476/2022 Ors
For Substitution
IA No. 542/2023
For Recall
IA No.836 &
1005/2023
To implead
IA No. 918/2023
For Directions
IA No. 1095/2023

Copy to:

Notice Board

Website: www.nclat.nic.in

For Assistance,

For VC Link- venclatchennaiS@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (Technical)

Chennai Bench



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=m548ae1e011169d9491bc9fc022871e48
http://www.nclat.nic.in/

